COURT -1

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY
(Appellate Jurisdiction)

IA No. 214 of 2017 IN
DER No0.732 of 2017

Dated: 27" April, 2017

Present: Hon’ble Mrs. Justice Ranjana P. Desai, Chairperson
Hon’ble Mr. 1.J. Kapoor, Technical Member

In the matter of :

Jindal Power Ltd. ...Appellant(s)
Vs.
Central Electricity Regulatory Commission & Ors. ...Respondent(s)
Counsel for the Appellant(s) : Ms. Divya Chaturvedi
Ms. Arunima Kedia
Counsel for the Respondent(s) Ms. Shruti Verma for R.20
ORDER

All the respondents have been served. Learned counsel appearing
for Respondent Nos. 20 and 21 states that they will be taking steps for
deletion of their names from the array of parties.

To give one more chance to the other respondents to enter

appearance, the matter is adjourned to 08.05.2017.

(I. J. Kapoor) (Justice Ranjana P. Desai)
Technical Member Chairperson
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